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Propo al to set up Hom for D istre ed 
Women 

724. DR. O.S. RAJHANS : 
SHRI SREENIV ASA 
PRASAD: 

Will the Minister of UMAN 
II SOURC S D VELOPM NT be pleased 
to tate: 

(a) whether there i a propo al under 
the considerati n of Government to et up 
a home for distres d women in 
Delhi; 

(b) if so, the purpo e of setting up 
such a home in Delhi; 

(c) whether Government propose to 
et up such homes in different parts of the 

country; and 

(d) if so, by when and to what extent 
the distressed women are likely to benefit 
from the e homes ? 

T MINISTER OF STATE IN THE 
D PARTMENTS 0 YOUT A FAIRS 
AND SPORTS AND WOM 'S WELFARE 
(8 RIMATI MARGA T ALVA): (a) 
to (d). A statement is giv n below. 

tatement 

The scheme of 'Short Stay Homes' is 
at present being implemented through 
voluntary organisations with financial 
as istance from Government of India to 
provide temporary shelter to women and 
girl who ar exposed to moral danger due 
to trained famiJy reJ tionship or emotional 
di turbances. K RUNA, a voluntary 
organi ation in Delhi propo e to set up 
one uch hom in Delhi for victims of 
dowry harassment nd bas approach d 
Gov fnm nt f r as i tanc in thi 
r gard. 

24 hort tay om s re bing assisted 
throughout the ountry. 

The obj ti of th bom i to 
Icbabil'tate distr d worne girl within 

hort p n f tim thr ugh m dical care, 
p ycbiatric tr tm n, ca work ervice , 
oci 1 f; cHiti ~ r dju tm nt, v ational 

t inin tc. 

Settln up of Nutrition Divisions In Sta te 
and Union Territori to Combat 

Malnutrition 

72S. SHRI S.M. BHATTAM : Will the 
Minister of HEALTH AND AMILY 
WELFARE be pleased to ta t : 

(a) whether Government are thinking 
of setting up Nutrition Divisions in States 
and Union Territories to combat large 
scale malnutrition in the country; 

(b) if so, names of the States where 
such units have already been set up and 
State here such Divisions are propo ed 
to be set up in the current financial year ; 
and 

(c) amount allotted for the purpose in 
the first year of the Seventh Five Year 
Plan? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFAR 
(SHRI S. KR S NA UMAR): (a) to 
(c). The State of Jammu and Kashmir, 
Punjab, Haryana, Uttar Pradesh, Orissa, 
West Bengal Gujarat, Maharashtra, 
Madhya Pradesh, Tamil Nadu. Bihar, 
Karnataka, Kerala, Sikkim, Nagaland and 
the Union Terriories of Goa, Daman and 
Diu and Andaman and Nicobar Islands have . 
set up State level nutrition divisions. 
This Ministry has not received proposal 
from any State/Union Territory for s tting 
up Nutrition Division in their State 
during the current financial year. No 
funds have allotted to the State Govern-
ments for the purpose during the first year 
of the Seventh ive Year Plan. The fund 
for the purpos are drawn from the 
Annual Plan Budget of the resp ctive State 
Government . 

Con tructioo of an over-brld e at Ram 
Murthy Paotul'} Peta in Vis khapatnant 

726. SHRI S.M. BHATTAM : Will the 
Minist r of TRANSPORT b plea ed to 
tat : 

(a) whether the Andhra Pradesh 
Government has r quested th Union 
Governm nt to take up the construction 
of an over-bridge at ama Murthy antulu 
P ta in Visakhapatnam; and 

(b) if so, th r acti n f G vernm nt 
b ret 1 




